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Supreme Court [33]

Abha Gupta v. Shri Colonizers & Developers (P) Ltd., (P.S. Narasimha and Aravind Kumar, JJ.),
2024 SCC OnLine SC 5665

Arenja Enterprises (P) Ltd. v. Ashoka Builders & Promoters, (Sudhanshu Dhulia and Prasanna B.
Varale, JJ.), 2024 SCC OnLine SC 5648

Assn. for Democratic Reforms v. Election Commission of India, (Surya Kant and Joymalya Bagchi,
J1.), 2025 SCC OnLine SC 1925

Basawwa v. Hanamant Shivappa Belagali, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC
OnLine SC 5657

Chandan Kumar v. State of Bihar, (J.B. Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 5659

Deepmala Bharti v. Western Coalfields Ltd., (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024
SCC OnLine SC 5666

G.V. Gopalkrishna v. Padmakshi, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 5651

Haridwar Shah v. State of U.P., (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5655

Haryana Power Purchase Centre (HPPC) v. GMR Kamalanga Energy Ltd., (B.R. Gavai, C.J. and K.
Vinod Chandran, J.), 2025 SCC OnLine SC 1928

Indore Development Authority v. Laxmi Grih Nirman Sahakari Sanstha Maryadit, (Surya Kant and N.
Kotiswar Singh, JJ.), 2025 SCC OnLine SC 1924

Jai Bhushan Malik v. State of Punjab, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine
SC 5660

K. Mahalingam v. Superintending Engineer, Kadamparai Generation Circle, (Hima Kohli and
Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 5647

Khera Buildcon (P) Ltd. v. B.K. Bansal, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine
SC 5664

LA-Chemico (P) Ltd. v. Udi Sales (P) Ltd., (J.K. Maheshwari and Sudhanshu Dhulia, JJ.), 2024 SCC
OnLine SC 5669

Leocardo Emerciano D SA v. Diana D SA E Reveredo, (B.V. Nagarathna and Augustine George
Masih, JJ.), 2024 SCC OnLine SC 5663

Malleeswari v. K. Suguna, (Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC
1927

Mamta v. State of Haryana, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5653

Mangala Prasad Patel v. State of U.P., (B.V. Nagarathna and Augustine George Masih, JJ.), 2024
SCC OnLine SC 5656

Mohit Dhawan (Dr.) v. Rakesh Asthana, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC
OnLine SC 5654

Mushtaq Ahmad Zargar v. Mohd. Abass Wani, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024
SCC OnLine SC 5661

Naisam v. Azeenamol A., (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 5652

Regen Powertech (P) Ltd. v. Giriraj Enterprises, (Sanjiv Khanna and S.V.N. Bhatti, JJ.), 2023 SCC
OnLine SC 2488

Reliance Commercial Finance Ltd. v. M.M. Ideal Infra, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024
SCC OnLine SC 5646
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Ronix Polymer (P) Ltd. v. State of Tripura, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC
OnLine SC 5644

S.K. Bharathi v. P. Ananda, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5667

Shyam Lal v. Shriram General Insurance Co. Ltd., (K. Vinod Chandran and N.V. Anjaria, JJ.), 2025
SCC OnLine SC 1926

State of Gujarat v. Chintan Harishbhai Vaishnav, (Vikram Nath and Satish Chandra Sharma, JJ.),
2024 SCC OnLine SC 5662

State of Karnataka v. Sri Darshan, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
1923

Sweta Das (Lala) v. District Primary School Council, (Hima Kohli and Ahsanuddin Amanullah, JJ.),
2024 SCC OnLine SC 5658

Techno Global Services (P) Ltd. v. Additional Chief Secretary, (Abhay S. Oka and Ujjal Bhuyan, JJ.),
2024 SCC OnLine SC 5668

Telangana SRTC v. Kotla Veena, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC
5649

Union of India v. Indian Agro Marketing Coop. Ltd., (P.S. Narasimha and Aravind Kumar, JJ.), 2024
SCC OnLine SC 5645

Yogesh Chakradhari v. State of Chhattisgarh, (Sudhanshu Dhulia and Prasanna B. Varale, 1J.), 2024
SCC OnLine SC 5650

Allahabad High Court [43]
Abhishek Rajpoot v. State of U.P., (Dinesh Pathak, J.), 2025 SCC OnLine All 5511
Alok Singh v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 5505
Aman Gupta v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5525
Ankit Yadav v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5513
Archana Tyagi v. Yaduraj Narain, (Sandeep Jain, J.), 2025 SCC OnLine All 5508
Babloo v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 5516

Divash Nikhra v. Union of India, (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC OnLine All
5545

Farooque Ahmad v. U.P.S.R.T.C., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5546
Haseeb v. State of U.P., (Dinesh Pathak, J.), 2025 SCC OnLine All 5514

Kashinath v. Union of India, (Mahesh Chandra Tripathi and Anish Kumar Gupta, JJ.), 2025 SCC
OnLine All 5541

Khurja Scrap Trading Co. v. Commr., (Piyush Agrawal, J.), 2025 SCC OnLine All 5547

Kuldeep v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5524

Mateen Shekh v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5523

Mintu Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 5517

Mohd. Wahid v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5518

Mohd. Yaseen Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 5536
Moseen v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5526

Nar Singh v. D.D.C., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5537
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Om v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5522

Padmawati Devi v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5542
Panna Lal v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5519

Pargan Singh v. State, (Anish Kumar Gupta, J.), 2025 SCC OnLine All 5506

Phool Chand v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5531
Ragini Dubey (Tripathi) v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 5533

Raj Kumar Mishra v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5530
Rajan Singh v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 5540

Rajesh Chandra Srivastava v. Union of India, (Abdul Moin, J.), 2025 SCC OnLine All 5534
Ramakant v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5544
Ramakant v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5532
Ramesh Chaudhari v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5527
Randhir v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5507

Ranjeet Kumar Singh v. U.P. SRTC, (Abdul Moin, J.), 2025 SCC OnLine All 5535

Ratan Buildtech (P) Ltd. v. Anil Kumar, (Pankaj Bhatia, J.), 2025 SCC OnLine All 5510
Rohit v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5520

Sachin v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5521

Sandhya Devi v. Commr., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5543

Sheru v. State of U.P., (Dinesh Pathak, J.), 2025 SCC OnLine All 5512

Suman v. State of U.P., (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC OnLine All 5539
Suresh Chandra v. Director of Consolidation, (Alok Mathur, J.), 2025 SCC OnLine All 5538
Usman v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 5515

Varsha Sharma v. Ajay Sharma, (Sandeep Jain, J.), 2025 SCC OnLine All 5509

Ved Prakash v. Chief Executive Officer, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
5529

Waseem v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 5528

Andhra Pradesh High Court [26]
B. Pulla Reddy v. CL Sree Harinath, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 3201
B. Savitri v. A.P. Coop. Tribunal, (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 3211

Baratam Kantha Rao v. Hanumanthu Krishna Rao, (Subba Reddy Satti, J.), 2025 SCC OnLine AP
3192

Bommisetty Hari Kiran v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3200
Buraga Teja v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3196

CH Chaitanya v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
3213

Chandalada Rama Tulasi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3207
Chinnam Nagendra v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3198
Chundu Narisi Reddy v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 3193
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Erragam Reddy Subba Reddy v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 3206

Ezhumalai v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3197
Harbans Singh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3195

JPR Projects v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP
3202

Kamella Tejaswi v. Mudunoori Rama Krishna Trinadha Varma, (R. Raghunandan Rao, J.), 2025
SCC OnLine AP 3191

Kasireddy Venkateswara Reddy v. State of A.P., (R Raghunandan Rao and Sumathi Jagadam, JJ.),
2025 SCC OnLine AP 3212

Lambodara Charitable Trust v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 3208

Manappuram Asset Finance Ltd. v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3214

MC Lean India Ltd. v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 3205

N. Sanjay v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 3194

Nandi Jayalalitha v. Palegar Rangaswamy Naidu, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP
3190

Pinnagadi Narayana Murthy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3209
Seru Chinna v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3199
Sri Sai Ram Contract Works v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 3210
T.S.V.S.N.R. Mani Manjari v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3203
Union Bank of India v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 3204

Vijaya Cotton Corpn. v. Dantu Venkata Ramana Reddy, (Sumathi Jagadam, J.), 2025 SCC OnLine
AP 3189

Bombay High Court [2]

Rajkumar Jivraj Jain v. State of Maharashtra, (Shailesh P. Brahme, J.), 2025 SCC OnLine Bom
3080

Shree Nagani Silk Mills (P) Ltd. v. I.D. Textile Industries Ltd., (Sarang V. Kotwal, J.), 2023 SCC
OnLine Bom 3296

Calcutta High Court [218§]
A. Raja Rao v. Andaman & Nicobar Administration, (Biswajit Basu, J.), 2025 SCC OnLine Cal 7411
Abdul Qadir v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 7296
Abdulla Mia v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7348
Abdus Sattar v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 7243
Agnes Tinky James v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 7282
Ahammad Hossain v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 7279

All Bengal Blind Teachers' Assn. v. Department of School Education, (Saugata Bhattacharyya, J.),
2025 SCC OnLine Cal 7285
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